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.Abstract of the P1'ocel'dings of tl,e Council of ti,e Governo,' Genet'al of Indio" 

aS8en"bled for 1~  lUII/'pose qf malting LarDs and Regul(ltions umler the 

provisions of th·e Act of Pa7'l';,ament 24 & 25 Vic., cap 67. 

The Council met at GovOl'nmcJ1.t. House, Simla, on Wedncstllty, the 27th 
Jlme,1883. 

l' :R E  8 E N T. 

IIis :Exc<:l1ency the Viceroy and Governor General of India, K.G., G.H.S.r. 

G.H.I.E., p1·esiding. . 
His HODour the Lieutenant-G9vernor of the Punjab, K.C.S.I., C.I.E. 
LicutcnaDt-Genel"al the lIon'bie T. }'. Wilson, C.B., C.I.E. 
The Hon'hle C. P. Ilhcrt., C.I.E.· 
1'110 Hon'ble Sir S. C. Bayley, K.C.S.J., C.I.E. 
The Hon'hle T. C. Horc, C.S.I., C.I.E. 
The IIon'hie 'V. W. Hunter, LL.D., C.I.E. 
'Jhe Hon'hie J. W. Quinton. 
The Hon'hie D. G. Barkley. 

AGRICULTURAL LOANS BILL. 

The Hon'ble llR. QUINTON pres('nted the report of the Select Committee 
on tIII:\ Bill to c:.-.nsoJirlate and arn('nd the law relating to loans of money· for 
garicultural ~  _ 

I ~ PASSENGER SHIPS BILL. 

The Hon'ble MR. IWER1' moved that the Bill to amend the Native ~  

enger Ships Act, 1876, be referred to a Select Committee consisting of the 
Ron'hle Sir S. C. Bayley, the Hon'ble Mr. Hunter and the Mo\ er. 

Tho Motion was put and agreed to. 

n.A.NGOON STltEl!.T TRAMWAYS BILL. 

The ITon'ble MR. ILBEB'I also moved that the Bill to authorize the making 
and to rCf;ulatc the working, of Street Tramways in Rangoon be referrell to a 
Select Committee COIlsu,ting of the Hon'ble Messrs. Hope, Runter am! QIli.ll-
ton and tl10 Mover, with instruction to report in one month. 

'rhe "Motion ·wa.s put and agreed to. 



510 PROTEOTION OF INTTBNT.IONS. 

CATTLE·TRESPASS 'AC'r,1871, ~  BIL·L. 

TIle Hon'ble Mr. lLDERToalso Ploved that the Bill to amend the Cattle· 

~  'Act, 1B71, be referred to a Select Committee consisting of the Hon'ble 

Sir S. C. Bayley, the Hon'ble Messrs. Quinton and Barkley anel the Mover. 

The Motion was put and agreed to. 

PROTECTION OF INVENTIONS BILL. 

The Hon'ble Mr. lLDER1' also moved t.hat the Bill for the protection of in. 
ventions exhibited in the Exhibitions of India he referred to a Select Committee 

consisting of t.he Hon'ble Sir S. C. Bayley, the Hon'ble Mr. Barkley, arid the 

Mover, with instruction to report in !>evon weeks. He said:-

" My Lord, I observed la!>t week that this Bill was based on an English 
Statute. The Council are perh:tp!l aW31'C that. a Bill to consolidate with Illllend-

mentN the Patent Law is now before Parliament j and I ~  that a c1a.u.lle 

of that Bill, which purports to reproduce t.he Statute to wMelt I have l'eferred, 
cant,ains a In'oviso which appears to ~ to he new, a.nd which l'Cquires the 
exhibitor (in order that he may get t]le benefit of it) tt> giv.e pl'Cvious notice of 
his intention to (>x]lihit. I mention this detai.!, as it may ilOssibly be thought 

desirable to int.roduce a similar condition into the Indian Bill ... 

The Mot.ion wnR put alld agreccl to. 

The Council adjourn(>d to Vioedllesday, the 11th July, 1883. 

D.Fl'fZ]'A'l'RICK, 

SIMLA. ; Secretary to llie Govel"l-me'JI qf India. 

TIle 5th July 1883. Legislative DC}J{U'tmenl. 

----_._----------
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